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(d) The proposal for setting up (c) when it is likely to be imple-
the fertilizer project is being proc--m' ~' 'me!1ted? 
essed by Government for an invest-
ment decision and a decision is ex-'· . 
pected to be taken soon. 

.. Cost Auditing fOr key Industries 

2817. SHRl R. L. BItATIA: Will the 
Minister of LAW, JUSTICE AND 
COMPANY AFFAIRS be pleased to 
state: 

(a) whether Government propose to 
make annual cost auditing obligatory 
in case of some key n str ~.s only: 

(b) if so, what are these indtistrles; 

(c) whether Government propose t·.> 
bring under cost audit ~on ro  high-
profit oriented industries Eke Woolle: i 
and man made fibres; and 

(d) if not, the reasons therefor'! 

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI P. 
SHIV SHANKAR): (a) and (b). There 
is no such proposal on hand. 

(C) and (d). Man-made fibres vi.z., 
Rayon Polyester and Nylon have alrea-
dy been brought under cost audit 
control. However, Woollen industry 
has still to be covered Iby cost audit 
control as currently there are other 
higher priority industries under such 
examination. 

Dudh Sagar Hydel Power Generation 
Scheme 

2818. SHRI S. lJ. SIDNAI.: Will the 
M:inister of ENERGY be pleased to 
state: 

(a) whether it is a fact that the Dudh 
Sagar Hydel Power Genera tion Scheme 
which was dropped some time hack is 
now being revived; 

(b) if so, the·' estimated cost of the 
scheme,and 

THE MINISTER OF ENERGY (SHRl 
A. B. A. GHANI KHAN CHAUDHU-
RY): (a) to (c). The Central Water 
Commission investigated the possibi-
lities of power generation fl'O!l1. the 
Dudh Sagar Project, and on tl:c hasis 
of this investigation a Project Report 
waS prepared by them in i9'71. ~ 

then \1: :1istry of Irrigation 1}11d power 
suggested the installation of pump 
turbines This was not found to be 
economically justifiable. In OcLolJer. 
IB79, the Central Water Cotnmission 
prepared a revised estimate whic;b has 
been examined by the Central Electri· 
city Authority. Since the revised esti-
mate is based on the date collected for 
1971 Project Report, it was felt that 
there ~ need to up-date the d qta. Be-
ing a multi-rJurpose project, the ques-
tiO!1. of apportIoning costs to the vari· 
ous facjlities envisagen in the Project 
\\'ould also need to be examineo. n 
would also have to be cleared by the 
Technical Advi.ory omm t~  of the 
Planning Commission before it is pro· 
cessed by the Central Eledricity 
Authority. The Central Water Com-
mission, which is responsible for pre-
paration of the Report, nas been re-
quested to expedite It. 

Royalt, on Coal 

282"0. SHRI PIUS TIRKEY: Will the 
Minister of ENERGY hp' pleased to 
state: 

(a) details of the total tonnage of 
Coal raised in West Bengal, value of 
the coal raised and Royalty (In coal reo-
aUsed year-wise from 1975 to Decem-
ber, 1980 and the royalty yet to be re-
ceived; and 

(b) details of State-wise total ton· 
nage of Coal raised during the same 
period, value of the coal raised, and 
royalty reaUsed by the states? 

THE ~NIsr  OF ENERGY (SIlR! 
A.B.A. GHANI KHAN CHAOUDH-
URY): (a) and (b). The details of the 
total tonnage of Coal rai'5ed in West 




